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BEFORE THE NATIONAL GREEN TRIBUNAL
PRINCIPAL BENCH, NEW DELHI

ORIGINAL APPLICATION NO. 402/2024
(I.A No. 459/2024)

IN THE MATTER OF:
GHIRRAU LALMISHRAND ORS. ... APPLICANT(s)
VERSUS
STATE OF UTTAR PRADESH & ORS. ............ RESPONDENT(s)
INDEX
S. PARTICULARS PAGE
NO. NO

1. ADDITIONAL AFFIDAVIT ON BEHALF OF DISTRICT
MAGISTRATE, GONDA, UTTAR PRADESH IN
COMPLIANCE OF THE ORDER DT. 31.10.2025 PASSED

BY THE HON’BLE NATIONAL GREEN TRIBUNAL

2. A COPY OF LETTER DATED 20.01.2026 IS ANNEXED

HEREWITH AND MARKED AS ANNEXURE-1
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3. COPIES OF LETTER DATED 27.09.2025 AND; EMAIL
AND LETTER DATED 19.11.2025 ARE ANNEXED
HEREWITH AND COLLECTIVELY MARKED AS

ANNEXURE-2

4. COPIES OF LETTERS DATED 18.12.2025, 30.12.2025,
12.01.2026 AND 1901.2026 ARE ANNEXED HEREWITH

AND COLLECTIVELY MARKED AS ANNEXURE-3

5. A COPY OF EMAIL DATED 20.01.2026 IS ANNEXED

HEREWITH AND MARKED AS ANNEXURE-4

THROUGH COUNSEL

BHANWAR PAL SINGH JADON

STANDING COUNSEL FOR THE STATE OF U.P.
EMAIL-bhanwar09jadon(@gmail.com

PHONE NO.-7838248353

Date: 21.01.2026
Place: NOIDA
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BEFORE THE NATIONAL GREEN TRIBUNAL
PRINCIPAL BENCH, NEW DELHI

ORIGINAL APPLICATION NO. 402/2024
(I.A No. 459/2024)

IN THE MATTER OF:

GHIRRAU LALMISHRANDORS. = ...eeee
VERSUS

STATE OF UTTARPRADESH & ORS. ............ RESPONDENT(s)

ADDITIONAL AFFIDAVIT ON BEHALF OF DISTRICT MAGISTRATE

GONDA, UTTAR PRADESH IN COMPLIANCE OF THE ORDER DT.

31.10.2025 PASSED BY THE HON’BLE NATIONAL GREEN TRIBUNAL

L. PRTYANKA NIEANIAN | aged about 41 years, s/0

wlo Hand Linglh , presently posted as District Magistrate,

Gonda, Uttar Pradesh do hereby solemnly affirm and state on oath as under:

I. That L the Deponent in the above captioned matter, am fully conversant with
the facts of the case and am competent and authorized to swear the present

reply.
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2. That I state that the contents of the affidavit have been drafted by my counsel
on my instructions and the contents of the same are true to my knowledge and

nothing material has been concealed therefrom.

I BACKGROUND OF THE MATTER

3. That in the present matter, the applicants have alleged that some builders/
developers in illegal manner are encroaching upon flood plain area/ river bank
and attempting to make constructions in an illegal manner so as to obstruct

smooth flow of river Tedhi in the area concerned.

Q)\/T, (‘. thé directions of the Hon'ble Tribunal. which is detailed in the paragraphs
| hereinbelow.

A copy of letter dated 20.01.2026 is annexed herewith and marked as
Annexure-1.

5. That the Executive Engineer, Saryu Drainage Division-I, Gonda, vide letter

dated 27.09.2025, provided the DTM (MSL) data of the Tedhi River along

with the 1-metre contour interval map of the said river. which was

forwarded to NITH, Roorkee through email dated 18.11.2025. Thereafier. vide
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letter dated 18.11.2025 g request was made to NIH, Roorkee to furnish the
report regarding determination of the flood plain zone at the earliest, so as to
ensure adherence to the timelines stipulated in terms of the directions of the
Hon’ble NGT.
Copies of letter dated 27.09.2025, email dated 18.11.2025 and letter dated
18.11.2025 are annexed herewith and collectively marked as Annexure-2.
6. That, Irrigation Department, vide letters dated 18.12.2025, 30.12.2025,
¢ 12.01.2026 and 19.01.2026, had requested the Director, NIH, Roorkee to
furnish the said report at the earliest, so as to avoid any delay, ensure

adherence to the timelines as directed by the Hon’ble Tribunal, and to secure

%VT C_'."’/a;‘e annexed herewith and collectively marked as Annexure-3.

;7. That, vide email dated 20.01.2026, Scientist *E’, NIH. Roorkee informed that.
based on the data provided, the flood plain delineation has been completed
and is presently under the review process. It was further stated that the review
would be completed and the final draft report would be submitted to the

Irrigation Department by 10.02.2026.

A copy of email dated 20.01.2026 is annexed herewith and marked as

R

!;'i-ﬁ?}jﬁm
'\ 1“@

Annexure-4.
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8. That the deponent, in faithful compliance with the directions of the Honble
Tribunal. is filing the present affidavit and remains duty-bound to ensure
compliance with the said directions in their true letter and spirit.

9. Hence, this additional affidavit is respectfully submitted for kind perusal of
this Hon'ble Tribunal.

10.That everything stated above is true and correct to my knowledge, derived

from official records, and nothing material has been concealed therefrom.

P

~DEPONENT
Mot
VERIFICATION
Verified at _&yonda on this 91 day of January 2026, that the contents

of the above affidavit from paragraphs 1 to 10 are true and correct to the best of

my knowledge and belief. No part of it is false and nothing material has been

A

concealed therefrom.

: Iemn'y A‘mr C'{ B
Reclared be, -0 &
O )= ). o o0 " DEPONENT

Notaty Kachehar,
{ ar.
Distt. Gonda (Up.) 2710,
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Regarding flood plain zoning of Tedhi River.

|1 message

Executive Engineer <eesaryudrainagekhand1@gmail.com> Tue, 18 Nov 2025 at 2:35 pm
To: Jagadish Patra <patra.nih@gmail.com>, dir.nihr@gov.in

SirPlease find the attachment regarding above subject.
Thanks & Regards

B s3e10SEpdf
63E11NE.pdf
63E11SE pdf
63E12NE.pdf
63ET5NW.pdf
63E15SW.pdf
63E16NE.pdf
63E16NW.pdf
63E16SE.pdf
63E16SW.pdf
63F13NE.pdf

63J1INW.pdf

63J1SE.pdf

63J1SW.pdf

63J5SW.pdf
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ANNEXURE-4
M Gmail Executive Engineer <eesaryudrainagekhand1@gmail.com>
(no subject)
2 messages
Executive Engineer <eesaryudrainagekhand1@gmail.com> Men, Jan 12, 2026 at 4:41 PM

To: Jagadish Patra <patra.nih@gmail.com>, dir.nihr@gov.in, cesaryu1fzbid@gmail.com, se15circlegonda@gmail.com

Please find the attachment regarding above subject matter
Thanks & Regards

#) New Doc 01-12-2026 15.38.pdf
850K

Jagadish Patra <patra.nih@gmail.com> Tue, Jan 20, 2026 at 6:25 PM
To: Executive Engineer <eesaryudrainagekhand1@gmail.com>

Sir,

Based on available data, the flood plain has been delineated and it is being reviewed. It is to inform you that after
checking the report will be submitted by 10 February 2026.

With best regards,

Jagadish
Jagadish Prasad Patra STEI WIS UTAT
Scientist 'E' CEliEC
Surface Water Hydrology Division T} Sie ST wH

National Institute of Hydrology, Roorkee ‘u@‘q et fagE 3
Roorkee -247667

TSHI-247667, IUUES, URd
Uttarakhand, India
Tel: +91-1332-249312

Fax: +91-1332-272123, 273976
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